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590. "" ~ ~ : 'flfr~-m 
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I.A.C Exl'EllTS TO TRAIN ARIANA AFGHAN 
AIIu.INFs PERSONNEL 

592. SHRI K. N. PANDEY: 
SHRI BEDABRATA BARUA : 

Will the Minister of TOURISM AND 
·CIVIL AVIATION be pleased to state : 

(a) whether the I. A. C. has sent experts to 
train the personnel of the Ariana Afghan 
Airlines; and 

(b) if so, the nature of the train.in& to 
given and the name of the party hearing 

. the expenses ? 
TIIE MINISTER OF TOURlSM AND 

CIVIL AVIATION (DR. KARAN SINGH): 
(a) No,Sir. 
(b) Does not arise. 

FLYING SAUCER 

593. SHRI K. N. PANDEY: 
SHRI P. VISWAMBHARAN: 

Will the Minister of EDUCATION be 
pleased to state : 

(a) whether it is a fact that a mysterious 
sauoershaped flying object landed in a 
running stream close to the Oak Bungalow 
of Dympep village about 16 miles from 
Shillong recently; 

(b) whether any scientific investigation 
has heen made in tbis regard; and 

(c) if so, the result thereof? 

TIIE MINISTER OF STATE IN TIIE 
MINISTRY OF EDUCATION (SHRI 
BHAGWAT JHA AZAD) : (a) According 
to a report received from the Government 
of Assam, no mysterious space object like 
a flying saucer landed near Shillong, but 
there was a local meteorological phenomenon 
of high intensity. 

(b) and (c). Do not arise. 

INDIA-THAll.AND AIR AGREEMENT 

594. SHRl K. N. PANDEY: 
SHRI SRINIBAS MISRA : 
SHRl MOHAN SWARUP : 
SHRlBEDABRATABARUA: 
SHRI D. N. DEB: 

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) whether it is a fact that India and 
Thailand have decided to terminate the 
flights of their national airlines between the 
two countries with effect from the lst Novem-
ber, 1967; and 

(b) if so, the reasons therefor ? 
THE MINISTER OF TOURISM AND 

CIVIL AVIATION (DR. KARAN SINGH): 
(a)en1(b). In accordance with the provisions 
of the agreement Government of Thailand 
gave 12 months' notice of termination of 
the subsisting agreement between Thailand 
and India in September 1966. Negotiation. 
were accordingly beld at Bangkok in 
September, 1967, between the delegations of 
Government of India and the Government of 
Thailand. No agreement was reached at 
these negotiations, but the currency of the 
subsisting agreement was extended by an-
other month. Further negotiations between 
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the delegations of the two Governments 
were held again in Bangkok in October, 
1967. Since this second round of negotiation 
also failed to result in an agreement, the 
services of Air-India to Thailand and of Thai-
Airlines to India were terminated with effect 
from 1st November 1967. 

MONOPOLY RIGHT TO MESSRS AKoon 
IN NICOBAR ISLANDS 

595. SHRI P. GOPALAN: Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether Government have granted 
extension to Messrs. Akooji for monopoly 
right to trade in Nicobar Groups of Islands; 

(b) if SO, the reasons therefor; 
(c) whether Government have received 

any representation for 'the cancellation of 
the trade right; and 

(d) if so, the steps taken by Government in 
this direction ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VlDYA CHARAN SHUKLA) : (a) to 
(d). Messrs Akoojees were granted licence 
by the ewef Commissioner, Andaman and 
Nicobar Islands to carry on trade in the 
Nicobar group of Islands. Their licences 
expired on the 30th June, 1967 and 30th 
September, 1967 and have not been renewed. 
However, Messrs. Akoojees have filed a 
writ in the Calcutta High Court and the 
matter is sub-judice. 
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